A. Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be give)

Declaration of Assets and Liabilities =
t‘:'\,"ﬁ

Alok Kumar Mehta, 5on of Sri Tulasi Das Mehta Age 47 Years, belanging to village + Post :- Mirja
MNagar Distt :- VMashali presently working as MLA, Bihar give herein below the details of the assets
limmaovable, movable, Bank Balance, etc.) of myself my spouse and dependents®:

Year-2018- 19

Se.Mo | Deseription self Spouse Dependant-1 Dependant-2 | Dependant-3
Mama|5) MName Name Efc. Mame
Cash 1,95,300.00 22,500.00 4,528.00 1030.00 Mil
(it} Deposits in Banks, | 1,93,105.00 10,85 932.00 PNBE Bal-2200.00 | Ni Ml
Financial institution And | Annexure-"A" Annexure-“C* | Shi-Bal-
Mon- Banking Financial 35,036.00
Companies —
(iii} | Bonds, Debentures and | 49,66,000.00 il Rs.700000.00 Nil Nil |
Shares in companies Annexure-"B" Capson -
Pharma,
Buddha
Greenfield Pvt.
Lid
I Rs. 1.00.000.00
'{iv) | Other financial institutions, | 398666.00 3,72,116.00 | nil Rs. Rs.
W55, Pastal Savings, LIC | Annexure-"B" Annexure-"C" 1,15,684.00 | p3,834.00
Policies, etc. 5B Life Insurance Palicy No. Policy Mo,
Rs. 1,50,000.00 51237063 | 535234867
{11581 Mutual
Fund - $0015.00
{2)5B1 Mutual
FIJI'I'd —9314‘5.&[]
vl | Mator vehicles Mahendra Xuv il il Mil il
{Details of make, etc.) Van- 5,00,000.00
Mahendra Squrpio %
Van-
14,57,053.00 . )
(vi} | Jewellery (give details of | Gold 110gm Rs. | Gold- 250gm | Gold-  200gm | Nil Nil
weight and value) 32,000.00 | Rs. Rs.6,40,000.00
8,00,000.00
silver-500gm
Rs, 20,500.00
[vii) | Other assets, such as | Revolver Wasing nil Mil il
values of claims/interests Rs.72.427.00 Machin-1 Rs.
Ganpatl Utsay 20,000.00
E:Fa;su oo0gg | Freeze-1
M Machine RELnped00
Rs. 62000.00
Cow-3,
Calf-2
Rs. 1,40,000.00 =




Mote: - Value of Bonds/ shares Debentures as per the latest market value in Stock Exchange
in respect of listed companies and as per boeks in the case of non listed companies should

-

* Dependant here means a person substantially dependent on the income of the

be given.
employee.
B. Details of Immovable assets

[Note: - properties in joint ownership indicating the extent of joint ownership will also
have to be indicated)

Sr.No.

Description

Self

Spouse Name(s)

| Dependant-1
name

Cependant-2
name

Dependant-3
Etc. name

(i)

Agricultural Land
-Location(s)

-Survey number(s)
—Extent {Total
measurement)
=Current market
value

52,10,000.00
Annexure-"D"

il

Nil

Wil

(i}

MNon-  Agricultural
Land- Location|s)
-Survey number {s)
-Extent [total
measurement)
-Current market
value

101,00,000.00
Annexure-"D"

13,00,000.00
2400sft in
Banglore

il

il

Mil

(iif)

Bulldings
{Cammercial
residential
Location(s)
- Survey/
numberis)
—Extent
measurement)
- Current market
value

and

door

(Total

35,00,000.00
Annexure-"D"

47,00,000.00
18 Dhur in

Masariganj,Patna

Khata-63
Khesra-90

Hil

il

il

| “'I":'

Houses/Apartments,
etc, - Location|s)
-Survey/door
number(s)
—Extent
measurement)
- Current market
value

{Total

Mil

Mil

il

Nil

Mil

(v}

Others {such as
interest in property)

Mil

il

Nil

Ml

Casads]




(2} 1 give herein below the details of my liabilities / over dues to public financial institutions and

government dues:-
[Mote: Please give separate detalls for each Item]
Sr, | Description Mame H&address of B:nkf Financial | Amount outstanding as
M Institutions<s)/Department (s) on- 31/12/2018
{a} | (flLoans from Banks {A) 58I Bihar Vidhan Mandal, Patna, (A) Rs. 7,42,930.00
(e) Taw fawmer & Rafrcadsr gwar -14 (B) Rs. 15,00,000.00

(i) Loans fram financial | Nil Mil

institutions

(i) Gowernment Dues: | Nil Mil

ia) duse to departments

dealing with government |

accommodation

b} dues to departments | Mil Wil

dealing with supply of

water

(e} dues to departments | Nil il

dealing with supply of

electricity

id) dues to departments | Nil = il

dealing with telephones

(e} dues to departments | Rs. 1,00,000.00 il

dealing with government -

transport (including

alrcraft and helicopters) )

(f) Other duse, if any Loans from different persons Rs. 35,75.000.00
b} | (i} Income Tax including | Nil il

surcharge [Also indicate

the assessment year

upto which income Tax

Return filed. Give also

permanent Account

Number [PAN]]

(i) Wealth Tax [Alsa | Nil Nil

indicate the assessment -

year upto which Wealth

tax return filed.)

(iii)Sales Tax [Only in | Nil Mil

case of proprietary

business)

[iv]) Property Tax Mil il




c. Personal detail

GPF/CPF/PAN No:- BHEP‘K{}4215 |
Gender - m (M/F)
[Date of Birth - F:I | 3 |I | 1 I 1 | g |.E |'E J (DD/MMYYYY)

Home District | 1
WVAISHALI |

| hereby declare that the above details are true to the best of my knowledge
and belief.

(e @C&ﬂ

SR MELUINR s ranesd st
MName - ALOK KUMAR MEHTA
Place: - PATNA Designation: - MLA, BIHAR
Date; -
MNote: Please sign each page of the declaration. Asset declaration form must be in A4
size

White paper with computer typed typed (single side) in presgribed format,



ALOK KUMAR MEHTA

Annexure-“A"
Bank Details:
Sl. | Name of Bank A/CNumber  Balance |
no.
1| Bank of Maharashtra, khapoli | 17050 Dormant
2  Canara Bank, Bangalore 35661 Dormant
3 VSV Co-op Bank Itd, Hajipur 011000000201 1593.00
4 | Allahabab Bank, Patna 20460827583 28565.00 |
5 State Bank of India, Defh{‘ 10023821868 4209.[!0_.
6 State Bank of Indi, Samstipur 11203731927 1300.00
7 | Canaka Bank PATNA 2519101006468 18743.00
8 | 1CICi Bank, Delhi 000701265324 14615.00
9 V5V Co-op Bank Itd, Hajipur 021000145801 (HUF) 3561.00
10 | Indusland Bank | 100027994688 [HUF) 18160.00
11 | State Bank of India, Patna | 35406865091 87559.00
Total 193105.00
ALOK KUMAR MEHTA )
Annexcure-"B"
Bond and Shares Details:
_! 51.NO. | Share and Debentures Amount
1 Chankya Foods India Pvt.ltd, Patna 225000.00 .
g Paradise Foods Products (Bihar) Ltd 150000.00
3 VSv Co-operative Bank Ltd, Hajipur 267000.00
4 Lichchhwi Foods Indi Pvt. Ltd, Hajipur 2815000.00
5 Silkon Tach (1) Pvt. Ltd 1500000.00
& Mahua Co-op. Cold Storage Ltd, Mirzanagar 5000.00
7 KFA 0.36
Total ©  4966000.00

LIC and Postal Saving Details:

' Sl.no. | Policy Number Surrender Value
1 |518096316 126038.00
2 | 513165914 99487.00
3 511725548 (Matured) 173141.00
| Total 398666.00
(arcsen @ ey
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Annexcure-"C”"

SEEMA PRASAD
Bank Details:
SL. MName of Bank | A/C Number Balance
No.

1 State Bank of India, Patna 10749184038 - 138580.00
2 State Bank of India, Patna 10749061173 11389.00
'3 | Allahabad Bank, Patna 20245413895 39466.00
4 Allahabad bank, Patna 20245421330 884318.00
5 VSV Co-op Bank, Patna 011000011301 4870.00
6 Indusland Bank Ltd, Patna 159162202685 7360.00
| Total 1085932.00

LIC and Postal Saving Details:
Sl. no. | Policy Number | Surrender Value -
1 511611405 65887.00
2 535473223 79534.00
3 536234863 226695.00
Total 372116.00
Oy
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Agricultural land Details:

Annexcure-"D"

Location Khata Khesara Area Current Market |
value =il
Mirja Nagar | 444 1372 | 0.24 acre 320000.00
(Vaishali) ) = 1 ]
Madhopur | 49 1134 0.20 acre 270000.00
| (vaishali) 49 1134 0.62 acre 950000.00
| Bibhutipur | 218,230,440,1018,1961 | 7083, 21583, | 65 katha 3670000.00
(Samstipur) | ,2195,2218,2300,2577, |215884, 3 dhur
(HUF) 1961 21590-92,
21594-99,
21584,
i
| Total 5210000.00
Non- Agricultural Land =
Location | Khata | Khesara | Area Current Market
Value
| Danapur, 139 293, 294 36.25D Rs. 11000000.00
Patna 200
Commercial and Residential
' Location Khata | Khesara Area Current Market
| o Value
16, Ashiana | 162 | 540 4 Katha 7Dhur | Rs.
Road, Patna-14 | Gdhurki 35000000.00 |
tﬁ; %r"
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